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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

LA.NO. 195 OF 2026 

IN 

0O.A. No. 01/2025 

Kavita ...Applicant 

Versus 
State of Uttarakhand & Ors. ...Respondents 

REPLY BY WAY OF AN AFFIDAVIT ON BEHALF OF RESPONDENT 
NO. 3 TO RESPONDENT NO. 5’s APPLICATION FOR DIRECTIONS 

Most Respectfully Showeth: 

I, Prashant Kumar Arya (Male) 

S/o0 Shri Prem Ram Arya, aged about 

47 years, presently posted as District 

Magistrate, Uttarkashi, Uttarakhand: 

(;Eeponenl 

1, the above name deponent, do hereby solemnly affirm and stated as 

1. That the deponent is presently posted as District Magistrate, Uttarkashi, 

Uttarakhand i.e. Respondent No. 3 and as such he is fully conversant with 

the facts of the case and competent to swear the present Affidavit. 

& 
JOTETY
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2. 1t is submitted that the present reply is being filed in terms of the 

opportunity granted by this Hon’ble Tribunal vide its order dated 

11.05.2026 passed in the above captioned matter. 

3. It is submitted before this Hon’ble Tribunal that the Applicant herein i.e. 

Respondent No. 5 did not raised any allegations against the Answering 

Respondent No. 3 in its Application under reply. Therefore, Respondent 

No. 3 is filing the present reply only for the purpose of clarifying certain 

facts that may be Respondent No. 5’s Application. 

4. Itis submitted that the contents of paragraph number 4 and 14 to 16 are not 

denied as the same are part of judicial record. 

5. It is submitted that contents of paragraph number 9 to 13 relates to the 

\Fespondent No. 5’s submission with respect to the applicability of Section 

14 to the facts involved in the present petition based on the facts disclosed 

> / in the letter petition and the Joint Committee report. It is submitted that this 

Hon’ble Tribunal has taken cognizance of the present matter under Section 

14 as well as Section 15 of the National Green Tribunal Act, 2010 (“NGT 

Act”) and therefore, the limitation period under Section 15(3) of the said 

Act, which provides for a limitation period of five years from the date when 

the cause of action first arose for compensation or relief, Therefore, this 

Hon’ble Tribunal had taken cognizance within the limitation period.
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6. It is submitted that the contents of paragraph number 1 to 3, 5 to 8 and 17 

and 18 Respondent No. 5°s are not denied as the facts enumerated in such 

paragraphs are correct. However, Respondent No. 3, subject to this Hon’ble 

Court’s consideration, would want to clarify facts that are mentioned in 

paragraph number 17 in relation to the public hearing conducted on 

30.04.2024 before granting environment clearance to Respondent No. 5, 

which are as follows: 

a. The date of public hearing before environmental clearance was 

proposed on 30.04.2021 from 11:00 am at Vill Bhakwad, Tehsil- 

Mori, Distt.  Uttarkashi project site by letter no. 

UKPCB/ROD/Jansunwai/NOC/UK-97/2020-21/293-40, dated 

01.04.2021 issued by UKPCB i.e. Respondent No. 4 to Respondent 

No. 3. Copy  of the letter  bearing  number 

UKPCB/ROD/Jansunwai/NOC/UK-97/2020-21/293-40, dated 

01.04.2021 is annexed Annexure 1. 

In this regard, as per EIA Notification, 2006 (as amended in 2009), 

action was taken to publish the public notice of public hearing in the 

daily newspapers Amar Ujala (UK Edition) and Times of India 

(Delhi Edition) on 26.03.2021 and by order number 4650/32-MB- 

2021, dated 27.04.2021 of the office of District Magistrate, 

Uttarkashi, Additional District Magistrate, Uttarkashi was nominated 

et
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to participate in the public hearing. Copy of the letter dated 

27.04.2021 is annexed as Annexure 2. 

¢. The aforesaid fact of public hearing being conducted on 30.04.2021 

in Bhakwad is reflected in the Joint Committee Report dated 

12.03.2025 (Pg. 68 of the Paperbook). 

d.  After the said public hearing, No-objection was issued in favour of 

Shri Ratan Singh Aswal, son of Shri Abdayal Singh Aswal, resident 

of Ballupur, Dehradun, vide E.C.No.-283-01(99)/2019 dated 

12.08.2021 by the State Level Environment Impact Assessment 

Authority. Copy of the letter dated 12.08.2021 bearing number 

E.C.No0.-283-01(99)/2019 is annexed as Annexure 3. 

% 7. That the contents of the Affidavit have been prepared under the 

instructions of the deponent and the same are true and correct and 

nothing material and has been concealed therefrom. 

8. That the deponent undertakes to comply with any further directions that 

this Hon’ble Tribunal may pass in the present matter. 

DEP|
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VERIFICATION 

Cl‘ified 'K i at Uttarkashi, Uttarakhand on 2.2 day of May 2024 that the content 
v 

ontents 

of the above i ¢ affidavit are true and correct to the best of my knowledge and 

belief. no part of it ; part of it is false and nothing material has been concealed therefrom. 

j. 

Vimal Pfasad Nautiyal 
vocate & Nofzry 
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Annexure 1 . 

Ll ELICE! B REGIDHAL OFFIGE 
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R~ Public Hearing for Extraction of Silla Sand (Mine Lease Area-35.944 Ha) at Vill- 
Bhakwad, Tehsil-Morl, Distt. Uttarkhashi by Shri Ratan Singh Aswal-reg. 

e, 
T SR Reaw M/s Shri Ratan Singh Aswal ER WUE-SRN@T Aarrta Vill- 

Bhakwad, Tehsil-Mori, Distt. Uttarkhashi # Extraction of Silica Sand (Mine Lease Area- 
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Annexure 2 

”mi: / 

mmmmmfimfimfiw 
Wmafifimwfi%ommwm—07/2020—21/193—401%#1%5 

01.04.2021 F 
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IS i e T 
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| Prasad Nautiya! 
Advocate & Notey 

Reg.No.13413 

- Uttaskashf(Uttrakhand) 
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R W o wwm 
Gl Buts Vi, e, s, P o B e gt It 

TIRH, TR W, 240008 Indiransgar  Colony,  Seamadwat 

fafrm, W o jrard Rosd, Dehradun- 248008 

FARY, S weew, 5 Rl mw Eovionat, Forests s0d Lo 
o= ch,.,.w.,,....mml 

x; T 01353510881 
Phona No- 0138-3610831 

evlas3eac.ukQ@gmalt com Emal- solat 

————— 

ECNoU33 01(esyz010 Dated- ) 2082021 
To, 

Shri Retan Singh Aswal 8/ Shif Abedayal Singh Aswral, 
B4502, Pacific Golf Estats, . 

Road, Kuthan, Dehrsdus. 
Sub: Bmm|umumrmwmw1wmmmd 

Slica Sand In Vlage - Bhalwad, Tehsl-Hoor, Utarakashi, (L Ares 38.994 Ha.) 

Kindly taka reference to mmuasmmwwmwwmw
sm 

Utarakhend oremenioned subjct The doala sboutthe project s 80 proposal for EC 
2spar the documents submitied by tha project proponent Is 23 under:~ 

gl —] Details 
Name of the Proponent 'Shirl Ratan Singh Aswal 

BN 
k] 

[ 2 |ProjectSte ______[Vi - Bhakwed, Tensl Miod Diatric- Utarkashi, Uttarakhand 

37| Projeci Sita mwfiinbfa‘ UIN 
Coardinales Longlude TT*SAZ8.5E to TT°SS208°E. 

4| Typs of project Mining # per Scheduls 1(3) of BIA Noffication 2006 
5_| Mine Lease Arsa 35004 Ha 
8| Project Catogory 88 per | B 

EIA Nobification 2008 
7| Now or Onigoing Sta | NewSits_- 
8| Lotierof Intent Lettar of Ntk 1or grant of Mining 688 was ssued by Offica of 

Indosrisl Section - 1, Govt. of Uttarakhand to Shrl 
Ratan Singh Aswal vide letor no. 341/Vii-1/2015/187KN2007 
dated 26.01.2018 for 50 Years. 
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11 

other dirocied . Uttaraichand and concemed District Maglstrata from tima to time.. 

Your's Faithiully 

' Pattnaik) 
Momber Secretary, 
SEIAA, Uttarakhand No-c) 8 3 01(9912019 dated- as sbove 

APCCF, Reglonal office (Central) MOEFGC Govt of India, 25 Subhash Road, Dehracun. ‘Additionsl Chsf Secretay,Forsas & Eneament. Govarenat of Urarsiand, Dotwacun, 
Gowtof Utterakhend Dehradun 

1. 
2. A 3. Direcior Industries, Geology 
4 mm.mn:um‘ 
5. Member Secretary, UEPPCB, IT Park Dehradun, 6. DMisional Forest Officer, Uttarksshi. 
7. Guand Flie for uplosding in Parivesh Website. 

. mafia B 
SEIAA, Uttarsichand
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